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have the Home Minister here. You know, we 

could not do it in the morning because he was 

replying in the other House for Bihar. We did 

not know that he was busy there. We did not 

have even his junior Minister here. So, we could 

nohgo in a vaccum, so we adjourned the House. 

You know what happened. We do not want to 

delay the discussion about the atrocities and 

the firing in Maharashtra. We will continue the 

discussion. But I am requesting with 

earnestness, please do not let this impression 

go from this House that some Members are 

trying to stop the discussion on kashmir. 

SOME HON. MEMBERS: No, no 

...(Interruptions)... 

THE DEPUTY CHAIRMAN: Just one 

minute ...(Interruptions)... I think, you people 

have no manners at all. You are interrupting 

while I am standing on my feet and trying to 

bring some order in the House. I do not want 

this impression to go. The Prime Minister did 

not refuse. If he spoke in the other House, how 

can he refuse in this House of which he is a 

Member? He is here. He will come again to 

this House. Please do not make a fuss on such 

issues. We will discuss the atrocities on Dalits 

in Maharashtra and other places. Let the reply 

come. And still if you are concerned — the 

Prime Minister is here — we can take his time 

at his convenience and ask him to clear the 

doubts of the Members. He never refused. In 

fact, he offered to answer it. But, it should be 

done in a proper manner. That is what it is. 

Now, if somebody demands something, 

everybody gets up and tries to go at each other's 

throat. This is not the way. This is a very 

important sadan. ...(Interruptions)... 

SHRI V. NARAYANASAMY (Pondicherry): 

Madam, I am very disciplined. I want your 

...(Interruptions)... 

THE DEPUTY CHAIRMAN: What is your 

discipline? ...(Interruptions)... Please let us 

start. Everybody knows that Kashmir is no less 

important than the Maharashtra situation. 

Whatever you may say, every situation has its 

own importance. If Members want to seek 

clarifications, the Prime Minister will say the 

same, what he has said in the other House. Why 

is there so much agitation and heat? I do not 

understand, Mr. Wasim, why you are getting 

up. The impression about you will go wrong 

because you are the one who is saying, 'No, no, 

we cannot discuss it. ,]:� �� �!�=� 
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come on let us start the discussion. Now, 

please, no interaction between the Members 

and no crossfire. Now, Mr. Gurudas Das 

Gupta, you start it. Mr. Gupta, my previous 

request is already there that you will be brief. 

SHORT DURATION DISCUSSION— 

CONTD.— 

Police firing on Dalits in Mumbai and 
atrocities cdmmitted on them in other 

parts of Maharashtra 

SHRI GURUDAS DAS GUPTA: Madam, 

the issue is, the atrocities on the Dalits in 

Maharashtra on 11 th July, cannot be separated 

from the political environment and the 

complexion of the political rule that has been 

set up. Therefore, at the beginning, I must say, 

something is in t r ins ical ly wrong with 

Maharashta — not with the people but with 

the political environment, with the political 

complexion and with the new equation of forces 

that have been installed there. 

Madam, I say the killing of Dalits could be 

attributed to the environment that has been 

deliberately created. The environment is one 

of hatred the environment is one of intolerance, 

the environment is one of aggressive 

chauvinism, and the environment is one of 

mounting social tension. The wrong political 

leadership that has been able to grab power in 

Maharashtra because of unusual division of 

forces among the democratic and secular forces, 

is to be held responsible for the wrong political 

signal that has gone down the social system in 

Maharashtra. That everything wrong can be 

done there with impunity and the wrong can be 

done if the people are senas and if the people 

are sevaks. If the people are senas or sevaks 

they can do wrong with impunity. This is the 

political signal that has been given by the new 

political forces which have been able to grab 

power there. Madam, I charge the Government 
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in power there that ominous forces have been 

let loose. Ominous forces have been let loose 

on the weaker sections in the State of 

Maharashtra. We have seen the communal 

clash. We have seen the caste hatred. We have 

seen the killing of a trade union leader of repute. 

We have seen the attack on journalists. We have 

seen the attack on newspapers. We have also 

seen the slogan which constitutes a^razen 

violation of the Indian Constitution that 

Maharashtra belongs to the Maharashtrians and 

not to the non-Maharashtrians . . .(Inter-

ruptions)... 
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SHRI GURUDAS DAS GUPTA: Yes, it has 

been said. ...(Interruptions)... 

�
 �0�, ��a�� :  !" , 'ह �� %  &�� ��� 
��� 
ह� ह� �  �  ह�
�oU  - 
ह 
ह� ह+� � 	!
 *� 
ह 
ह� ह+�, 
/�>�� *� 
ह 
ह� ह+� � …(+,�-
�)… %�*&�K� �� *� 
��ह� �� 'ह ,�
� ��� ����* �- � …(+,�-
�)… 

����
��	 :  � 
�
�'0*� � �� *� ��� �
 
ह� 
Q� � 3�ह�
� �'� �ह� �8 �"" 
46 �ह'
 � &�B%�* 
��, ��
� �'� �ह� ? 

SHRI GURUDAS DAS GUPTA: I said that 

a wrong political environment has been created. 

An environment of hatred and chauvinism has 

been created by the political leadership there 

...(Interruptions)... 
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SHRI GURUDAS DAS GUPTA: Yes, I am 
coming to that. I said that a slogan was raised 

that Maharashtra is for the Maharashtrians and 

not for the non-Maharashtrians. 

...(Interruptions)... Madam, it has been said. 

...(Interruptions)... The slogan was raised. 
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SHRI SUSHILKUMAR SAMBHAJIRAO 

SHINDE: Yes, you are now a Maharashtrian. 

You are not a non-Maharashtrian 

...(Interruptions)... He has been saying that you 

are a non-Maharashtrian ...(Interruptions)... 

No, no, she is a Maharashtrian. 

...(Interruptions)... 

THE DEPUTY CHAIRMAN: Well, don't 

decide my position. 
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Mr. Gurudas Das Gupta, you substantiate. 

(Interruptions) 

�� �!= ��3'� � Mr. Gurudas Das Gupta, 

please substantiate your allegation. 

(Interruptions) 

SHRI GURUDAS DAS GUPTA: Madam, 

on a number of occasions, it has been said. I 

would not like to name the leaders. But it has 

been said: 'Son of the soil'. It has been said: 

'People cannot come from outside'. Madam, I 

come from Bengal. I had raised it. It is known 

to all. Thousands of Bengalis were sent out of 

Maharashtra on the plea that they were 

Bangladeshis. (Interruptions) 

�
 �0�, ��a�� :  !" ,  ह�
�oU *
��
 
…(+,�-
�)… 

SHRI GURUDAS DAS GUPTA: Everyone 

knows it. (Interruptions) Everyone knows it. --

(Interruptions) 

SHRI NILOTPAL BASU (West Bengal): 

Bengali-speaking Muslims have been harassed 

on the pretext that they were Bangladeshis. 

(Interruptions) 
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SHRI GURUDAS DAS GUPTA: You know 

that, Madam. (Interruptions) 

SHRI JIBON ROY (West Bengal): These 

people have done it. (Interruptions) 

THE DEPUTY CHAIRMAN: What are we 

discussing just now? May I ask the hon. 

Members? May I ask Mr. Gurudas Das Gupta 

as to what we are discussing? Are we discussing 

the atrocities? 

SHRI GURUDAS DAS GUPTA: Yes 

THE DEPUTY CHAIRMAN: Then please 

confine yourself to that. 

SHRI GURUDAS DAS GUPTA: I am 

confining myself to that, Madam. My argument 
is... 

THE DEPUTY CHAIRMAN: Please sit 

down, Mr. Gurudas Das Gupta. Let me finish. 

Just let me finish. If you want me to control the 

House, please confine yourself to the atrocities. 

When you make a charge, please also 

substantiate. Otherwise, this kind of a crossfire 
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would not lead us anywhere. The discussion 

would not conclude. 

SHRI GURUDAS DAS GUPTA: Madam, 

this is the intolerance that is responsible. This 

is the intolerance which is responsible for the 

killing of Dalits in Maharashtra. It is 

intolerance; it is political intolerance. It is this 

new political force of intolerance let losse which 

has resulted in the killing. (Interruptions) 
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SHRI GURUDAS DAS GUPTA: Madam, 
my point is this. I am concluding. My point is: 
the attack on the Dalits, the atrocities on the 
Dalits, is a by product of the typical 
environment of hatred and chauvinism. That is 
where it is linked. Why are these Dalits not 
killed in Bengal? (Interruptions) 
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SHRI GURUDAS DAS GUPTA: Madam, 

my point is that the police, which acted so 

brutally, the police.. (Interruptions) 
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The political complexion is responsible for 

the social tension. (Interruptions) It is 

absolutely responsible. 

*Expunged as ordered by the Chair. 

SHRI JIBON ROY: We all are Indians and 
we can go anywehre. 

SHRI GURU DAS DAS GUPTA: My 

point is that the police has only acted in 

conformity with the political environment. 

The brutality is committed by the police.. 

 

���� ��  ��	
 (�
 ������ ��	) : *%
 
*��ह��,  � 3* 
���%  - �@�� 
ह� 	�ह�� �'��� 
'ह �ह* ��* %�} �
 � 	��� ह�, �ह %�r  �
� �!*� 
� ��
 �% � ��  �* �� ��� 
ह� ह� � &�Y%�* %�* 
&�K�� �� ,�*
 ,�
� K��86 ���
 ��� ह� 2
 
,�
� ��� �ह�� ह� �  �
� �
��  K��3�6 �� *�
� � 
��ह�
� <���*
 �� 56�6 ��, �ह�� ����* ��  ��
� 
��  �� : 
���'� &�����
� ह�8, 'ह 
���'� 2
 
��ह�%� ह
�� ह�8 � ��ह- �
 ��&� �� 
ह�  �

� 
	��ह� Q� � 'ह �
ह�'� ह� &�%� ह
�� ह�8 �� ���� 
,���"�
 ��  ��� �
 �ह "��� &'� � ����
 3*�� '� 

�& %� 
ह� ह� �  �* �
*� 'ह %
A��5� �

� 	�ह�� 
ह+� �� �ह�%�5��
  - ��*-��* C���  - 'ह ह�� ह�, 
<�*�w
 *�  ह�
�oU,  ह�
�oU  -  w�+%� *
��
 ��  
�
� *� �ह�� �� �.&*7 �� 
�  ��K*� �� 
� 'ह�� %� 
ह�, ��
�� ��8 	!�-� 
ह� �
 *�� � 'ह *� �� 
��� ह� � ,&
 ��  w�+%� *
��
 ��  �<��. <��� 
,�
� 
�
��&� �� 3�ह�
 �
 
ह� ह� �� 3
6w
�-* 
3N
 �� �
. ह� �� ��  *� 9'�%� 3
6w�
-* ��8 
�% � ह� 
ह� � �ह��-�ह�� %���  �
� &'� ह!, ��*-
��* 56�6  -  �
� &'� ह�, �
 *� �� �� "�  �
� 
,&
 �� - 8 �
%�
� ह� �� � 

†Ĺё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê ŃˇĹё  ̄  ŀŷųˆ Ê Ńˇ::::  ŀ΅ Ä ¬ ̄  ³ ¢ ›Έ øÑŠǾ Ķ¯  ̄  ŀ¯ 

 ø ι Śųǽ ¡  Ń ÑǼ ̄  ¬ ŇǼ Ļя ÑΎ ÑųΉ ŗδ΅  ĶŢΌ Ķǽ  ĶΉ ń ›ω ›Έ

 ›ω ¥ Ķſ А ŇΦ  ╒ ŚΈ ¬ ¡  ̄  Ä ŅŶΟ  śũΚǼ  Í ↨Έ ÑǼ ̄  ¬ Ç Ä

  ̄  Ä ¢ ›Ό  śƒ  ¡  Ńųź· ĺŷΏ ¢ ŗΧ  Ķŷ ¢  ↔΅ ¢  Ћ  ĶŢšΆ ³ ¢ ¬ ³ ¢ ¬ Ä ŃΆ ø ι

  śΉ  Ã ŗŹΉ ¢ ø Ķŷˆ  ŗ΅ ĺŷΏ ¢ ŗΧ  śųΉ ¢  śΉ   ›Έ ø›Ό  śŢΛ΅ ¥ Ķſ З ¢

 Ķǿ ŘŦ΅  ╒  śů∆ ̄  ®  ╒ Ňδ· ŗΧ Ã ĶŸǼ А ĺźţˆ ¢ őΎ ¢  Ķū·

 øЈ ŗΌ Ĺ΅ ŃǾ Ç ¬ ŗŸźſ  ̄  Ä ¢  ŅΏ ĶǼ  ĶΉ ÑΎ øЈ ŗΌ Ê ̄  Ķſ Ñ· ŗΆ  ŅΏ ĶǼ ĶΉ

 ĶΉ ̄  ĶΈ ›ω  ŗ΅ Ã ŗΆ ŗ· Â ¢ ›ŹΉ ¢  



205     Short Duration [29 JULY 1997] Discussion     206 

 

  ╒  Ń΅  ŁźŠΈ ¢  Ķſ Ķſ  ŗǼ Ј ŗΌ Ĺ΅ ŃǾ Ê Ńſ ŚΌ ĹΎ Ķω ÑΎ ø Ķ₣  śŻΕ Ķǽ
  Ń Ĺſ ›Έ ø›Ό  ι ̄   Í ¬ ŒΉ ̄  ÑΎ  ŗųˆ ¢ ŕųź· ø ĶźΆ  κ ¢ ڈ Ç Ä

 ŇǼ ›Έ Â ĶŢˆ Ä ŀŷΊ А Â ŗΌ  ĶŢΌ Ķǽ  ĶΉ Ń΅ Ĺˆ ¢ ŗǿ ̄  ¬ ÑΎ  śũΫ ¢
 Þ ›Έ  ↓ˇ ¢ ̄  ĶŸΈ  śˆ   ̄  ŗ˙ µ Ķǿ Þ ι  ¢ ŗΌ ÑΎ ›Έ ĹΉ ¢ Ń ŇǼ
 Ћ  śũΓ ĶΟ Á ¢ ̄  œΟ ³ ŃŴ А  śŵφ  śˆ    śΉ  ¡  ╒  ̄  ĶΟ Ńˆ Ç ¬ ŗǼ ŗΈ
  ŗųŠˆ ÑΎ ø ĶΞˆ  Ń΅ ›ω ļŷŵźǽ Ј ŗ΅  ŗųŷǼ ø ι Ê ¬ Ã Ķϊ  śΉ

 ι ÑŢ З ¢ ν Ķǿ » ύǿ  ╒  ̄  ĶΟ Ńˆ Ç ¬ ŗǼ ŗΈ ¤ ¡  ŃΆ ¢ ø
 » Ń˙ А  ŃΊ ¬ ¢ Ňγź· ̄  ŗαΉ ¢  Ñ΅ ø›Ό  ι ̄   Ń΅  ̄  ĶŸ˚ ¢  ĶΟ Б ± ¢ ̄  ĶΉ
 Ã ĶŸǼ ø›ω  ι ŚΈ ¬ ¡ Ј ŗ΅ Ňγź· ŗαΉ ¢ Ç ¬ ĶΎ ±  śˆ  Ŕƒ  ŗΨ  ι
  ĶźΆ  ¢ ̄  ĶΈ ›Έ ĺźţˆ ¢ ŇǼ ŇǼ Þ  ι  ĶźΆ  ¢ ̄  ĶΈ Ĺ· ¬ Ã ĶŸǼ
 ø ŗΨ  ι Ê ̄  ¢ ŀΉ ĶŶΎ ¢ ›Έ ¤ ¡  ŃΆ ¢  Ä Ń΅ ŔΎ Łŷ΅  ŗ΅ ķˆ Â ¢ Þ ι  

 Ķ₣  śŻΕ Ķǽ  ╒  Ń΅  ŁźŠΈ ¢  Ķſ Ķſ  ŗǼ Ј ŗΌ Ĺ΅ ŃǾ Ê Ńſ ŚΌ ĹΎ Ķω ÑΎ ø
 ›Έ ø›Ό  ι ̄   Í ¬ ŒΉ ̄  ÑΎ  ŗųˆ ¢ ŕųź· ø ĶźΆ  κ ¢ ڈ Ç Ä  Ń Ĺſ
 ŇǼ ›Έ Â ĶŢˆ Ä ŀŷΊ А Â ŗΌ  ĶŢΌ Ķǽ  ĶΉ Ń΅ Ĺˆ ¢ ŗǿ ̄  ¬ ÑΎ  śũΫ ¢
 Þ ›Έ  ↓ˇ ¢ ̄  ĶŸΈ  śˆ   ̄  ŗ˙ µ Ķǿ Þ ι  ¢ ŗΌ ÑΎ ›Έ ĹΉ ¢ Ń ŇǼ
 Ћ  śũΓ ĶΟ Á ¢ ̄  œΟ ³ ŃŴ А  śŵφ  śˆ    śΉ  ¡  ╒  ̄  ĶΟ Ńˆ Ç ¬ ŗǼ ŗΈ

  śΉ  ŗųŠˆ ÑΎ ø ĶΞˆ  Ń΅ ›ω ļŷŵźǽ Ј ŗ΅  ŗųŷǼ ø ι Ê ¬ Ã Ķϊ
 З ¢ ν Ķǿ » ύǿ  ╒  ̄  ĶΟ Ńˆ Ç ¬ ŗǼ ŗΈ ¤ ¡  ŃΆ ¢ ø ι ÑŢ
 » Ń˙ А  ŃΊ ¬ ¢ Ňγź· ̄  ŗαΉ ¢  Ñ΅ ø›Ό  ι ̄   Ń΅  ̄  ĶŸ˚ ¢  ĶΟ Б ± ¢ ̄  ĶΉ
 Ã ĶŸǼ ø›ω  ι ŚΈ ¬ ¡ Ј ŗ΅ Ňγź· ŗαΉ ¢ Ç ¬ ĶΎ ±  śˆ  Ŕƒ  ŗΨ  ι
  ĶźΆ  ¢ ̄  ĶΈ ›Έ ĺźţˆ ¢ ŇǼ ŇǼ Þ  ι  ĶźΆ  ¢ ̄  ĶΈ Ĺ· ¬ Ã ĶŸǼ

 Â ¢ Þ ιø ŗΨ  ι Ê ̄  ¢ ŀΉ ĶŶΎ ¢ ›Έ ¤ ¡  ŃΆ ¢  Ä Ń΅ ŔΎ Łŷ΅  ŗ΅ ķˆ  
  

SHRI GURUDAS DAS GUPTA: Madam, I 
do not have words to condemn the brutalities 
on weaker sections wherever they have taken 
place. But, my point is that the brutalities of 
police in Maharashtra, in the city of Bombay, 
have a political complexsion, It is a by product 
of the environment of hatred and chauvinism 
that has been let loose. How could the police 
gather so much strength? Tell me, how and why? 
(Interruptions) 
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Every Member, according to his desire, if 

it is not unparliamentary, has a right to speak 

in this House. Yes, it is his observation. If you 

do not agree with his observation and if you 

have facts and figures to contradict and counter 

his argument, please do so. You are most 

welcome. But, if you keep on disturbing like 

this, neither he, nor' you will get a chance to 

speak. There are other Members also who want 

to speak. Now, what are you doing? 

I am sure you are not condoning the killing 

of the Dalits. You are condemning it. Is it 

correct? So, it is all right. When you speak, you 

do that. Sikander Bakht Saheb has made a very 

clear point. So, let him speak. If you go on 

like this, then, I think we will finish this subject 

the day after tomorrow. 

SHRI ADHIK SHIRODKAR 
(Maharashtra): Madam, he has a right to 

speak, no matter how long, 

THE DEPUTY CHAIRMAN: He cannot 

speak for a long time, I have told him, 

SHRI ADHIK SHIRODKAR: No matter 

how wrong? 

 

THE DEPUTY CHAIRMAN: If he is wrong, 

then, you correct him. It is your duty. From the 

Chair it is my duty to correct Members, 

Members put forth their figures, Members put 

forth their view-points. It is your duty to correct 

those figures, If you have better figures or if 

you have different figures, you have a right to 
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do that. We are not discussing anything in which 

we should score a point which state has killed 

how many Dalits. Are we doing that? We should 

not say 10 Dalits have been killed in West 

Bengal, 20 Dalits have been killed in 

Maharashtra, 5 Dalits have been killed in Tamil 

Nadu, in some State only one Dalit has been 

killed and in some State no Dalit has been killed 

because they have no Dalits. This is not th? 

way to discuss it. We are discussing an issue, 

the atrocities that have taken place against 

Dalits and how we should pointedly discuss it 

and how we can stop it. Now, the Home 

Minister is here. He will tell us as to what 

actually happened and how we can protect 

them. Okay? With this peaceful request I want 

you to keep quiet, except one person, he should 

also keep quiet after two minutes. 

SHRI GURUDAS DAS GUPTA: Madam, 

my short points is 1 was only trying to give the 

political background of such a wanton killing 

It is true that police is responsible for the killing. 

The killing has been a wanton one. The killing 

has been unprecedented because the mob was 

peaceful. The only wrong thing the Dalits have 

done is they have they picked up the courage 

to protect. Earlier Dalit were not having the 

courage to protest. Now, the only social change 

that has taken place in the country is the Dalits 

have picked up the courage to protest. The most 

downtrodden section of the people were 

speechless. The most backward people have 

picked up the courage to speak. That is the only 

wrong thing or criminality that the Dalits have 

committed in the country. Because of that crime 

they have just shot dead 11 innocent Dalits. It 

was a police action. The whole House agrees 

with me that there was no provocation from 

the Dalits' side, it was a peaceful mob. A story 

was fabricated that a tanker full of oil was there. 

It is all a stupid argument to befool the country. 

All that establishes the history. Therefore, 1 

need not go into it. I am only trying to ask why 

the Police in Maharashtra picked up the courage 

to shower bullets and kill eleven Dali ts .  

Indignation should be roused to find out what 

the social reason is, what the P o l i t ica l  

background is. Madam, I say, the social and 

political background is the atmosphere of 

hatred, the atmosphere of chauvinism, the 

atmosphere of tension which have been 

deliberately let loose by a wrong poli t ical  

formation. I do not mean any particular person 

But is was a wrong political formation. 

Madam, let us also remember that there wa. 

somebody who had said that they would not 

allow a cricket match to be played between 

India and Pakistan at the Brabourne Stadium. 

It created tension. Let us also remember about 

a particular newspaper which was ransacked  

by the people belonging to a particular 

political , party. This House should discuss 

this matter also. It is all well known. That was 

defended. Madam, it was all well known only 

that day the reporters of particular Hindi daily 

were hauled up. Madam, I am saying that this 

has led to a situation where the police fee! that 

they are free to do whatever they like. The 

police have run mad. Why have the police run 

mad? The police have run mad because they 

flet that if they took action against the Dalits, 

it would be in conformity with the political 

philosophy of the people who are in power. 

Madam, therefor, I am against invoking of 

article 356.1 am against imposition of 

President's rule. But I would like to know from 

the Government how long we should tolerate 

all that has happened in Mahrashtra. How 

long? 

There must be a limit for our tolerations. 

There must be a limit. The Constitution is 

sacrosant undoubtedly. But that does not mean 

that our toleration should be elastic, that our 

toleration should be infinite. Therefore, a line 

must be drawn for our Constitutional obligation 

to see that no elected government is thrown out 

of office. That is our understanding. But we 

should not fail in discharging our responsibility 

towards the people of a State where so much of 

wrong is being done. 

THE DEPUTY CHAIRMAN: Gurudas Das 

Guptaji, I am sorry. Your party did not have 

any time. 

SHRI GURUDAS DAS GUPTA: Madam, I 

would like to take only one minute more. 

THE DEPUTY CHAIRMAN: I have other 

people also. 

SHRI GURUDAS DAS GUPTA: Only one 

minute. Madam, 1 am concluding. The police 

in Maharashtra today has become the most 

organised gang of hooligans and a Mafia group 

which has no law and which does not behave 
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according to any law. And the Matia gangs are 

the creation of their political masters. Their 

political masters will have to teel the country 

how-long they will be allowed to misue the 

power way they are doing Maharastra. Thank 

you, Madam, 

THE DEPUTY CHAIRMAN: I have so 

many names. I do not know how to 

accommodate. I tell you, 1 h^ve four names from 

the Congress party, five names from the BJP, 

one name from the Janata Dal, one from the 

CPI, one more name from the CPI-M, one from 

the UPG, four names form others and one more 

from the Anna DMK. Even I give one minute 

each or two minute each, it will be long ... 
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SHRI V. NARAYANASAMY (Pondicherry): 
I will take only three minutes. 

SHRI ADHIK SHIRODKAR: Madam, my 

name is there. I will confine myself only to two 

legal issues. 

THE DEPUTY CHAIRMAN: Would you 
like to speak at the end or before? 

SHRI ADHIK SHIRODKAR: I do not mind. 

THE DEPUTY CHAIRMAN: I will call you. 

Then, Mr. Ajit Jogi is there. Sibtey Razi 
Saheb is there, Mr. Meena is there. '�* � 56
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Police tiring on dalits in Mumbai and 
Atrocities Committed on them in other 
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